
10221 Written Answers JUNE 12, 1962 Written Answers 10222 

(b) The Seminar was organised by 
the Government of Uttar Pradesh 
whose report embodying the recom-
mendations of the Seminar is awaited. 

(c) Does not arise. 
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Pert Trusts 
·1421. Shri D. C. Sharma: Will the 

Minister of Transport and CoDlDlllJd.. 
caUoDS be pleased to state: 

(a) whether the ports of Vishakha-
patnam, Cochin and Kandla are to 
have Port Trusts on the lines of those 
in Calcutta, Madras and Bombay; and 

(b) if so, the details of the decision 
taken in this regard? 

The Minister of Shipping in the 
Ministry of Transport and Communl-
catioDS (Shri Raj Babadur): (a) Yes, 
Sir. 

<b) The decision is that a bill 
should be introduced as soon as pos-
sible in the Parliament. The provi· 
sions of the bilI will follow generally 
the provisions of the Port Trust Acts 
applicable to the ports of Calcutta, 
Bombay and Madras. 

Rail Museum in Delhi 

·1429. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state: 

<a) whether it is proposed to have 
a rail museum in Delhi shortly; and 

(b) if so, the purposes likely to be 
Erved by the same? 




